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the steps that he Is going to take to
increase production.

SHRI VIKRAM MAHAJAN: The
basic problem of this region is that
of law and order and this we have
sorted out. A team of Ministers went
from the Centre and we have consti-
tuted a Co-ordination Committee for
the Dhanbad-Jharia coal belt of the
Bharat Coking Coal Limited. That
Co-ordination Committee meets every
week, where the local District Magis-
trate, the Superintendent of Police,
the representatives of Bharat Coking
Coal, Power Ministry, Railways and

otherg meet and sort out the problems.

They send the minutes of the meet-
ings to the Ministry and the problems
arising out of them are also sorted
out at higher levels. This system
which wa have introduced in Septem-
ber this year has improved the situa-
tion in October and further improved
in November and December. This par-
ticular system has been very effective
in curbing the law and order problem
and improving the power situation,
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SHRI VIKRAM MAHAJAN: The
hon. Member will be blad to know

that the coa]l production in the coun- °

try has picked up considerably. In
1977-78, the production was 101 mil-
lion tonnes; next year it increased
from 101 million to 102 million. But
this year, in 1980-81, specially after
December, the increase in production
every month will be what used to be
the increase in production for the
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whole year earlier. That is to say, in.
the earlier years the ‘increase in pro-
duction was about gne million tonnes
per year. Now we are going fo pro-
duce one million tonnes of additional
production in December and another
one million tonnes additional produc-
tion in January. In 1980-81 we propose
to achieve the target of 113 million
tonnes. Similarly next year. So, there
is considerable improvement in the
production of coal in the country. So
far as cocal movement is concerned, it
is true that there is constraint of
transport, but this is because addition-
al capacity in the railway, it seems,
as not added in the last three years,
but the railways are improving, and
we hope that the difficulties that are
being faced will be met. As transport
by rail improves, Delhj will also get
the necessary relief. '

Radio and T.V. Artistes and Private
Advertisements

*425. SHRIMATI PRAMILA DAN-
DAVATE: Will the Minister of IN-
FORMATION AND BROADCAST-
ING be pleased to state:

(a) whether Government have by
statutory order prohibited Radio and
T.V. Artistes/and employees to use
their position for the purposes of
public and private advertisements;

(b) whether Government have no-
ticed recently several employees and’
artistes using their posifion -for the
private advertisements; and

(c) if so, what action has been
taken against such Radio and T.V.
Artistes and other employees of the
A.LR. and Doordarshan?

THE DEPUTyY MINISTER IN THE'
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI
KUMUDBEN. M. JOSHI): (a) An
employee of AIR/Doordarshan who is
a regular Government servant is pre-
hibited under Government servants
Conduct Rules from engaging him--
self/berself in any commercial acti+



23 Oral Answers

vity outside his/her official duties,
except, with the previous sanction of
the Government. A Staff-Artist of
these organisations is prohibited under
the terms of his/her contract from
undertaking any work of g remune-
rative or other nature connected with
his/her work, except with the writ~
ten permission of the competent
authority.

(b) and (c). Complaints against
‘two staff artists jn All India Radio
have been received secently in this
behalf. The matter is being enquired
into. Appropriate action against these
staff artists will be taken in case they
-are found guilty,
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SHRI K. LAKKAPPA: May I know
whether the Parle group of com-
panies, in connlvance with ¢he em-
ployees of Radio and Doordarshan,

‘are using a particular word in their
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advertisements consistently and per-
sistently in spite of its having been
banned? Will he take action against
the officers concerned?

SHR] VASANT SATHE: In Thums-
up, no staff artistes is concerned.
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SHRI SUNIL MAITRA: What is

the number of people categorised as
regular Government servants?

‘SHRI VASANT SATHE: That does
not arise out of this question. If you
give me separate notice, I will collect
the information and give it to you.

Canpalisation of Drugs

*427. SHR] RATANSINH RAJDA:
Will the Minister of PETROLEUM,
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CHEMICALS AND FERTILIZERS be:
pleased t¢ lay a Statement showing:

(a) what were the drug items can-
alised during the years 1978-79- and
1979-80 and whether these were done
on the recommendations of his Minis-
try;

(b) reasons for canalisation and.
under what statutory provisiens it
was so done;

{¢) whether canalisation has re-
sulted in the price hike of these items;
and

(d) if so, please indicate compara--
tive prices before canalisation and
after canalisafion?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI DALBIR SINGH): (a) to (d).
A Statement is laid on the Table of
the House.

Statement

(a) and (b). Canalisation of bulk
drugs and drug intermediates from
year to year is done on the authority
vested in the Government of India
under the Imports and Exports (Con-
trol) Act 1947 in consultation with
the Department of Chemicals and
Fertilizers, Ministry of Health and
DGTD. The basic objectives of Gov-
ernment in canahsmg the imports of
drug items are (i) tg bulk the im-
port-requirements cwit’h a view to-

~ gaining a bargaining position in world

markets, (if) to regulate the import/
introduction of newer sophisticated
drugs so as not to affect the indigen-
ous production of drugs of similar
therapeutic value, (iii) to protect in-
digenous production and (iv) to en-
sure equitable supply of raw mate-
rials at conforming prices. T}ie list
of drug items canalised during the
years 1978-79 and 1979-80 is given at
Annexure L





